E
SLP(Crl.)No. 2575 OF 2002

ITEM No.48 Court No. 1 SECTION I
A/N MATTER

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
Petition(s) for Special Leave to Appeal (Crl.) No. 2575/2002
(From the judgement and order dated 08/05/2002 in CRLWP 46/02
of The HIGH COURT OF DELHI AT N. DELHI)
RAJESH GULATI Petitioner (s)
VERSUS
GOVT. OF N.C.T. OF DELHI & ANR. Respondent (s)

(With Appln(s). for grant of parole )

Date : 19/08/2002 This Petition was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE G.B. PATTANAIK
HON'BLE MRS. JUSTICE RUMA PAL
HON’BLE MR. JUSTICE K.G. BALAKRISHNAN

For Petitioner (s) Mr. RM Bagai, Adv.
Mr. Ranbir Singh Yadav,Adv.

For Respondent (s)
Mr. D.S. Mahra,Adv.

UPON hearing counsel the Court made the following
ORDER

........ Ll

Put up this matter on Friday (23.8.2002), as prayed
for.

(J.S. Rawat) (Suneet Bala Sharma)
Court Master Assistant Registrar



